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BEFORE THE NATIONAL GREEN TRIBUNAL

IN
(Original Application No. 30/2022)

IN THE MATTER OF:

Afsar Ali ...Applicé;it’(;)’m
Versus

State of U.P. eesnderie)

COMPLIANCE AFFIDAVIT BY EXECUTIVE OFFICER, NAGAR

AIVER OF COST IMPOSED BY THIS HON'BLE TRIBUNAL VIDE

)"‘P}, ORDER DATED 27.08.2024,

u//

‘ OSELRESPECTFU LLY SHOWETH:

\4 ?/gz, KomaR, aged about 36 -, S/o MAuended me;tt

presently posted as Executive Officer, Nagar Panchayat, Dasna,

Ghaziabad, Uttar Pradesh, the deponent, do hereby solemnly state

and affirm as under: -

1. That | am above-mentioned answering Respondent, and | am

filing the present Compliance Affidavit. That the Deponent is
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well conversant with the facts and circumstances of the instant

case and is competent to swear this Affidavit.

2. That the Deponent has read and understood the contents of the
present Compliance Affidavit. The averments made in the
affidavit which are not specifically admitted hereunder must be

considered to have been denied by the Deponent.

3. That the grievance raised in the present Original Application,
filed by the applicant, Mr. Afsar Ali, pertains to the pollution of
the pond situated opposite the religious site of Siddha Peeth
Devi Temple in Village Dasna, Parganan Dasna, Ghaziabad,
specifically at Khasra Nos. 2076, 2077, and 2078. It is alleged
that the pond has become contaminated due to the illegal

_dumping of garbage and discharge of polluted water, thereby

7o N O 5
7 ‘ 9595'“8 a serious health hazard to the nearby residents and
Q \".
3{ dversely affecting the surrounding agricultural fields and crops.
<\ 2 ua |

\ e 2 J e
N Curt s

OA\\\_,/AwThat vide order of this Hon’ble Tribunal dated 31.01.2022 this

st$ A~

Original Application was disposed of with the directions given to
the Uttar Pradesh Pollution Control Board (hereinafter referred
to as ‘UPPCB’), Commissioner, Ghaziabad Nagar Nigam and

District Magistrate, Ghaziabad to look into the matter and
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appris 4 i
pprise the Hon’ble Tribunal about the current and true status

of the land and area in question.

5. That vide order dated 07.08.2024 the Hon’ble Tribunal had
directed the deponent to file an Affidavit with regard to the
working condition of the STP installed in the area’/locétion under
question in the matter. It is submitted that the deponent

n Affidavit which was duly

complied with the order and filed a
ed 23.08.2024.

acknowledged by the Tribunal in their order dat

6. It is humbly s;ubmitted that for the convenience of this Hon’ble

Tribunal a Compliance Affidavit was sought by taking the matter

at hand very sincerely and seriously. Thatin the said Compliance

Affidavit it is mentioned that the sludge removal system, a

critical component of the Sewage Treatment Plant (STP), has
been d.uly installed. It is also submitted that currently, the
Ozonator is functional, as evidenced by the . geo-tagged
hbtograph attached with the annexure mentioned below. The
’ $T‘Ps|$ presently being operated on a trial basis by the executing
' ‘: / a/%%ncy, M/s R&R Infra, Ghaziabad. A geo-tagged photograph of
~the same is enclosed herewith for reference.

True copy of the Compliance report along with the pictures

dated 21.09.2024 has been anneXed herein as ANNEXURE R1.
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7. It is pertinent to mention here that the points elaborated below

disclose the work that has been done in compliance of the
Hon’ble Tribunal’s order dated 23.08.2024:

Cementing of existing open raw drains is required to facilitate
sewage transportation to the STP and construct the remaining
components, including the Grit Chamber.

A DPR was prepared and submitted on 26.10.2023 for a grant;
however, funds have not yet been received.

The DPR estimates X407.86 lakhs for the project, which Nagar
Panchayat Dasna cannot bear independently. The project is
dependent on the grant.

Once the grant is sanctioned and the raw drains are paved,
the Grit Chamber will be constructed as per the NGT order
dated 23.08.2024.

Treated water samples were submitted to the National Testing
Laboratory on 25.09.2024, and the test report is attached.

True copy of the test report from the National Testing Laboratory
dated 01.10.2024 has been annexed herein as ANNEXURE R2.

8. It is submitted before this Hon’ble Tribunal with highest respect,

integrity and humility that this matter at hand has been duly

considered and taken up by the deponent with utmost sincerity

and seriousness looking at the grave nature of the matter. It is

further submitted that the compliances mentioned above have

been done under the supervision of the deponent for the kind

convenience of this Tribunal.
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9. | state that everything stated above has been stated by me in my

official capacity on and derived from the official records and |

refrom.

state that nothing material has been concealed the

v,.pr"
DEPONENT

VERIFICATION:

day of 2024, that

Verified at Noida ©" this
raphs 1 to 14 are

the contents of the above affidavit from parag

ect to the best of my knowledge and

believed to be trué and corr
s been

nd nothing material ha

belief. No part of it is false a

concealed therefrom.




423

(1)-STP G Component sludge Removal System DI RAMGAT DI ST Mm_ﬂ AECGLIGER:
Ozonator T8 HR BT & (SH03M0 ST BICH) Hel= =1 STP &1 Farad  drier o

M/S R&R Infra Ghaziabad & §RT el SR WR fdbar &1 &1 2 |(Sfloslio 21 wie))
el & |

(2)—drast @ Ul &I STP Plant A a.mmﬂ._ﬂ w@ STP & Y Component Grit Chamber !
g4 ¥ Yd Grit Chamber A% HIdol STd ®I Jo9 Ugd o Alg@ Ped ATl B Udah]
HRAT UfET 2| bed Alel DI UFHT g9 & fely AR AT, TR Gargd STHT
o gR1 SlodlodMR0 IR P TS B SI0W0NRO B UE FRIFRT IS w@oy
Wafd 2g feAId 26102023 H  ddleid MfRmAl AN & gRT U@
o bl URT fbam Trm o | e T © |

(3)-TR UArgd ST & gRT ®IfUG STP T U &l Ugd =g ded ATl Bl
U] D1 B AR AT TR GA-Id ST B §RT J: b1 BUY 407.86 <1
&1 S109103MR0 IR PR YT A T3 & | TR Yargd SI-1 Idd GRIRT Bl a8+
B H G T8 2| SRR & ATAR BRI WY BRI 8 IAaM DI MMaegDHdl
2 3FQM & IME H BRI NI O GG T8l © e WW B W fafda
ufdar &1 guTe™ HRd gY YT ded ATl DI UGBl IR d SR NGT &
eyl fe=ifd 23—08—2024 H SfeciRgd STP & Component & BU H Grit Chamber T
famtor R T TR BT UTe fHAT S FbT |

(4)— STP Plant @ EICS dTexX &1 Wl feid— 25 FHTRR 2024 P IS Teqor
AT YR PR b IUTET B T off | R Ferva 2 |



3f—6T 4,07,85,980.00

AR qATAG ST

(mfAmang;
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e TR GEEd ST SIS IoTATETg

Email lD-nagarganchayatdasna@gmail.com

Y=i: £ &/ F0d0sI0—Te T / 2425 e 2.1 ,a , oYy

ar ¥,

wg 4,

TR fawra faumT FgarT-5

IR Y9 AR,

AGTS, |
At a6 2024—25 T v FrER Ao B RpATEA ¥ T/ IR
EW/Wmmﬁa%mﬁl

qua Srded e weR oeRd @ew @ f& TR guEd SR
W—mﬁﬂmﬁaﬁwﬁuﬁm%lwmmﬁmmﬁtﬁaﬁ
qfey AT Rerg &1 e AR @ERT WEAT-2076, 2077 Td 2078 # 6.754 20 @1
mawﬁ‘uﬁ%wamazﬁ?ﬁaﬁhﬂwmﬁvﬁaﬂmmmmoﬁoaoﬁm
FRET MA No. 48/2022 in OA No. 30/2022 36RR 37efl T Sk J&¥ WP faramrd=
¥ | AR TH0SNod0 @ AW B AU H AR YA Sl & gRT I ATl
TR TSR wel Rl @ arerta Twodiodo e deb Arell fwtor v sav i
TR GETEd ST B ERT 3T 407.86 TNRE WYA B ATV JAR PR URGA A T
# | YT STV BT FETaE afg=r fEtor @ve i e frator fawer misrrare
@ gRT THARe T B JTTOE W HERER F A T § | BRAISE & AN
e Frator fmr g FufRa seae X & ey 81 €|

T STl (YR AT @ i AT S9 6T 1319 / Fl—9—21—-459— / 21
fedif 30-06—2021, TR T W Soyo T ERT 4 fean—fAdei & argey @
R YERE ST B S-S/ TR e YR W AAIGT $ IR FFE HD
' 407.86 IRI JUAT Wihd fHar T AU 2 |

I MY W SR § 6 TR YErEd S MR B Std Freril e @
I Her S193R (@RS / wearfad e 7q fawda ad 2024—25 @ ar=id
HRRNGET § URATaRy SRR 3B 407.86 G BUAT B WEHA A BT L BN |
qifes /= THoSiocI0 & e &1 SUTe o S 6 |

HeAe—-quR |
R (et wre)
e T AR RIS

TR g9rgd ST

(mforaEms)
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AR PR Government of India
T T amer (S.4%.)
National Test House (NR), Ghaziabad

TRy aieroT QT (S.4Y.), HHAT e TR, MRS, ITR Jadl — 201002
Kamla Nehru Nagar, Ghaziabad, Uttar Pradesh - 201002

PART B. SUPPLEMENTARY INFORMATION

10.

T o BT wfRaT b He, T8l e En
Reference to sampling procedure, wherever applicable.

wRieror RUIE & e H197 gd giRATT Ui 8 TETad Feld SiIky 71, difeld, o 3iiR / 3rerar wiehms

I BIE B
Supporting documents for the measurements taken and results derived like graphs,
table sketches and or photographs as appropriate to test certificate, if any.

Trees A / it e #§ MafRa wemr ugfd & e, aft a1g &
Deviation from the test methods as prescribed in relevant ISS/Work instruction, if
any.

e HrEf Y gga/identification of Test item

TS I HTuMett é1 ggar/Method(s) used for Test

AT UfhAT S8t WRifiw 81/Sampling Procedure where relevant

wfeRoT &t fEfT/Environmental Conditions

SUINT Y T dlet FRT A1 / Suevl/Major Standards/Equipments used
SHfete Tere/Site of Calibration

HI9 T YT T ) &/ Traceability of Measurement

ANNEXURE R2 12

Not Applicable

Not Applicable

Not Applicable

Treated sewer water from100 KLD
STP

AS PER IS : 3025
AMBIENT

BOD Incubator, COD Digestor

ANSHU MALA SHUKLA
OIC Testing/Calibration Chemical (General, Standard, Metal, Oil Fuel)
(Reviewed & Approved by)
Signed on: 01 Oct, 2024 11:22 AM

This is a Computer Generated Report.

Signature Not Verified
Ve

Page 1 of 4
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AR PR Government of India
T T amer (S.4%.)
National Test House (NR), Ghaziabad

TRy aieroT QT (S.4Y.), HHAT e TR, MRS, ITR Jadl — 201002
Kamla Nehru Nagar, Ghaziabad, Uttar Pradesh - 201002

[ T A xS T A E T o T e S A e - A T T P et e e e e Y e - Y oY)
PART C. TEST RESULT
Clause No .
Parameter - Method A Min Max 3 Result/
S.No. TagIIeNNoo. of test Test Description Limit Limit Unit Observation
1 CL 8 (Part Please see Annexure Please see Annexure - - - Please see Annexure.
44,58,11,16
&17)
Essential
Parameters
Sudhakar Jaiswal ANSHU MALA SHUKLA
Lab Sc. Testing/Calibration Chemical (General, Standard, OIC Testing/Calibration Chemical (General, Standard,
Metal, Oil Fuel) Metal, Oil Fuel)

(Reviewed & Approved by)
Signed on: 01 Oct, 2024 11:22 AM

This is a Computer Generated Report.

Signature Not Verified
Ve

Page 2 of 4
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Section Code : 24CH47A3P ANNEXURE
EaOck:] gy ggI @1 T@
Code No. Page No of pages
24CH47A3P lof1l 1
Description of Sample : Treated Sewer Water From 100 KLD STP.

Test Results

Nsc; Test Result Test Protocol
1 Total Suspended Solids, mg/l Practically Nil 1S:3025(Pt-17)
2 Chemical Oxygen Demand (COD), mg/l 48 1S:3025(Pt-58)
3 Biochemical Oxygen Demand (BOD), mg/I 32 1S:3025(Pt-44)
4 Total Coliform, Present/100 mi 1S:1622-1981

Signature Not Verified
)

Sudhakar Jaiswal ANSHU MALA SHUKLA
Lab Sc. Testing/Calibration OIC Testing/Calibration
Chemical (General, Standard, Metal, Oil Fuel) Chemical (General, Standard, Metal, Oil Fuel)

(Reviewed & Approved by)

Page 3 of 4



431

IRd WMHR Government of India
TR Tteor et (S.4.)

National Test House (NR), Ghaziabad
TRy TRt AT (S.4.), AT Ve TR, TORIERE, SR Had — 201002
Kamla Nehru Nagar, Ghaziabad, Uttar Pradesh - 201002

Part D.

REMARKS

No remarks can be offered due to non declaration of specified limit in respect of sample

Notes

ANSHU MALA SHUKLA
OIC Testing/Calibration Chemical (General, Standard, Metal, Oil Fuel)
(Reviewed & Approved by)
Signed on: 01 Oct, 2024 11:22 AM

This is a Computer Generated Report.

Signature Not Verified
Ve

Page 4 of 4 End of Report



PART A. PARTICULARS OF SAMPLE SUBMITTED
AT ‘a7 ST o) T 9 ot faRoy

TRA&UT IO Wi/ Test Certificate No:
NTH(NR)/CH(G)/24/10671_1

a) R I =1 #/Issued To
b) uydr/Address

) UTEP &I e ¥ U4 fodiw/Customer's Ref. No.
d) T geves fRIfd/Sample Sealed Status
e) Tevr gl %1 fdeRu/Description of Test item

f) TFUEf @1 fdaRu/Description of Nomenclature
g) T &t e (IR @)/Product Specification(if any)

h) T mft & fifY /Date of Receipt of the Test item
i) ®rf fAsues §i fAfd/Date(s)of Performance of Tests

j) aRAT/Quantity

k) P g g / @i A, al §/Any other

Information / Expiry Date, If any

1) 39 Hre/Section Code

m) 3T VIS SET/Section Certificate No.
n) YEUYA &1 9HR/Certificate Type

o) Ty yHYE S&a/Reference Certificate No.

p) fuufi/Remarks

AR PR Government of India
T T amer (S.4%.)
National Test House (NR), Ghaziabad

TRy aieroT QT (S.4Y.), HHAT e TR, MRS, ITR Jadl — 201002
Kamla Nehru Nagar, Ghaziabad, Uttar Pradesh - 201002

TH.3TR.U%. §&1/SRF Number:
NTH(NR)/CH(G)/24/10671
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COMPLETE TEST CERTIFICATE

SR B 6 f3fS/Date of issue
01 Oct, 2024

1S W/QR Code
: NTH240070717

NAGAR PANCHAYAT DASNA

NAGAR PANCHAYAT DASNA DASNA, NH-24, GHAZIABAD, Ghaziabad,
Uttar Pradesh, India - 201015

510/NPD/2024-25

Sealed

Treated sewer water from100 KLD STP
Treated sewer water from100 KLD STP

1S:3025 - Methods of sampling and test (Physical & chemical) for
water and waste water

25 Sep, 2024
From: 27 Sep, 2024  To: 01 Oct, 2024
5.0 litre

COD,BOD,TSS, TOTAL COLIFORM

24CHA47A3P (Pages:4)
24CH47A3P_1

New

Test Report Forwarded/astemr Ruré e@if¥a|

Vinod Kumar Amirchand Ram
OIC SAMPLE CELL
Signed on: 01 Oct, 2024 12:31 PM

1. This Test Certification shall not be reproduced except in full, unless permission for the reproduction of an approved
abstract has been gbtained from the Director, National Test house (NR), Ghaziabad. 2. This Test Certificate relates only to

Slgl’tlﬁ(;[lé[me é/rr?srgﬂj%mitted to the laboratory for test.
vinodkumar@nth.gov
.in-(SampteCell)

This is a Computer Generated Report.



